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in the western region is this. A large !
number of properties that run into
thousands and the value of  which
would be about Rs. 10 crores have
been returned to Muslimg in India
who were considered to be our
nationals, They were Meos. Some
of them had gone away to Pakistan
and got back to U.P. A large number
of applications running into thousands
have been considered under section |
16.

SHrRr M. P. BHARGAVA: May 1
know, Sir, if the hon. Minister has
any information whether Pakistan
has any evacuee property at present?

Surr MEHR CHAND KHANNA: As
far as India is concerned, we abro-
gated unilaterally the Evacuee Pro-
perty Law in 1954 and from April,
1957, excepting in thoge cases which
were already pending, nobody else or
no other property in the country can
be declared evacuee. But, I am sorry to
say, Sir, that as far as Pakistan is
concerned, the Evacuee Property Law
is still in its application.
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*522. SHrT RAM SAHAI:
Minister of COMMERCE
DUSTRY be pleased to state:

(a) whether the machines required
for the expansion of the factory of

the Hindustan Machine Tools Ltd:,
have now been received; and

(b) the names of the countries,
where orders for supply of those
machines were placed?]

THE MINISTER or INDUSTRY
(SErr MANUBHAI SHAH): (a) and

(b) A statement is laid on the Table
of the House.

STATEMENT

All the machines required for the
expansion of the HM.T. factory have
been received except a few items of
balancing equipment which will be
imported as soon as necessary foreign
exchange is made available. The
construction of the Civil Engi-
neering portion has been completed
in May 1961, 10 months ahead of
cchedule. Production has commenced
in June 1961. The machines have
been imported from West Germany,
Italy, UK., Switzerland Czechoslova-~
kia and East Germany,
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Suri MAHESWAR NAIK: May I
know, Sir, whether our attempts at
manufacture of machines for the pro-

duction of machine tools have not
succeeded so far?
Surr MANUBHAI SHAH: They

‘have, but the world is advancing so
fast and so speedily in these matters
of technology that one can never be
hundred per cent. self-sufficient in
thege machineries.

1PLOTS FOR JHUGGI-DWELLERS

*429. Pror. Dr. RAGHU VIRA:
Will the Minister of Works, HoUSING
AND SuprLY be pleased to state the

tTransferred from the 29th August,
1961. _
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to Questipns 2876

size of plots and streets that are be-
ing newly-planned for Jhuggi-dwela
lers in Delht?

Tie DEPUTY MINISTER or
WORKS, HOUSING anp SUPPLY:
(Sart AN K. CHAND): The size of
the plots wunder the Jhuggis and
Jhopris Clearance Scheme is to be
about 80 square yards each, The size of
the streets would vary according to
the integrated development planned
for the different areas. Normally, the
Corporation propose to provide 24
fect wide streets in front of the plots
and 10 feet wide service lanes, The
main approach roads to these colonies
would be 60 feet wide,

Pror. Dr. RAGHU VIRA: Sir, as
the dwellers of jhopris are mostly
poor men unable to spend enough
money to construct kacha jhopris with
thatched roofs, what steps are the
Government taking to see that what
is buily anew does not form new
slums, and what steps are the Gov-
ernment taking 10 provide finances for
constructing some of the  standard
homes, and secondly, how many
families are being helped by them
during the current year, and lastly,
how many years it will take them to

rehabilitate all  these jhuggi and
jhopri dewellers?
Surr ANIL K. CHANDA: It is an

omnibus question So many questions
have been twisteq together and I do
not know whether T stand but I can
give a rough idea. Under the Jhuggi
and Jhopri Scheme which was accept-
ed by the Government some time last
year, it is proposed to develop about
800 acres of land round about Delhi
by the Municipal Corporation of Delhi,
and plotz measuring 80 sqg. yards each
are to be given to enumerated squatter
population. Each plot will cost about
Rs. 1750. Tt will be a developed area
and there will be a raised platform, a
water pipe, a sanitary latrine etc.
and of the cost of Rs. 1,750, Rs. 875



